5163 Written Answers
SUPPLY OF AMBULANCE VAN TO SINGARENI
COLLIERIES

f SHRI NIREN GHOSH: *806. -{ SHRI M.
BASAVAPUNNAIAH: 1 SHRIP.
RAMAMURTI:

Will the Minister of STEEL AND MINES be
pleased to state:

(a) whether it is a fact that the
management of Singareni Collieries had
placed an order for the supply of one
ambulance van intended for Ramagundam
coal fields;

(b) if so, the date on which the order was
placed; and

(c) whether the van has been supplied so
far?

THE MINISTER ofF STEEL AND MINES
(SHRI N. SAaNJTVA REDDY): (a) to (c) A
detailed report from the Singareni Collieries ig
awaited. The information received will be
placed on the Table of the House.
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to Questions 5164

t [RECOVERY OF STEEL GOODS STOLEN FROM
GOODS TRAINS

*807. SHRI RAM SAHAIL: Will
Minister of RAILWAYS be pleased to state:

(a) whether it is a fact that steel goods
stolen from goods trains were recovered by
the police in Delhi on the 7th December,
1964;

(b) if so, the station from which and the
station to which the steel was booked and
whether it belonged to Government or to
private party; and

the

(c) what is the approximate value of the
steel recovered?]
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flTHE MINISTER ofF STATE IN THE
MINISTRY ofF RAILWAYS (SHRI RM
SUBHAG SINGH): (a) to (c) No. Sir. Perhaps the
hon. Member is referring to the 10 cases
registered by the Police in Uttar Pradesh,
Delhi and Punjab in pursuance of the
detection of 30 wagons which were
fraudulently diverted from different places by
criminals to various stations on the Northern
Railway on the basis of intelligence collected
by the Crime Intelligence Branch of the
Northern Rail-

t[ ] English translation.



